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FORM B
PUBLIC ANNOUNCEMENT

[Regulation 12 of the Insolvency and Bankmptoy
Board of India {Liguidation Process) Regulations, 2016

FOR THE ATTENTION OF THE STAKEHOLDERS OF
JEPH BEV PRIVATE LIMITED

PARTICULARS DETAILS
1.| NAME OF CORPORATE DEETOR  |JEPH BEV PRIVATE LIMITED
L | Date of lvcorporalion of Corporate Deblor | 06/05/2016
3 [ Autharity under which Corporals Debler | Regisirar Of Compantes- Jejpur
Is Incorporated Raglstared
4. [ Corporate Henlity Mo, | Umited Laodity |1 5138REIESTCO54857
IenilEcalion bo. of Carporati Debloe
5| Andress of o reglstered office & pemcipal| Flot No_ 36, 37 Tagore Nagar, Jalpur,
office (I any} of Gorparate Diblor Rajasthar=202024, Indla.
E.| Date of dosws of lisohency 21422023
Resclution Frocess
7. | Liquidation commencament date 22.42.2023
of Corporabi: Deblor
&, | Mame & Registralion Mumier ol lnschency [ Anoop Bhatla
Professional actng as Liquidsior Regn. Moo |BEMFA00UIPPO1I422071 8201211562
2 | Address and Emafl of the liquidater Address ; T4, Mode] Town, Malelya Magar,
a5 regslered with e Board Jaipur, Rajasthar=302017
Email : Ip.anoapbhatiad@gmall,com
10, Acdmss and e=mall 1o be wed for Addrass ; C-<44, Mode] Town, Malvlya Nagar,
comesperdanca wilh e iquidator Jalpur, Rajasthan-302017
Email : cirp.jopli@gmail.com
11,] Last date for suterissian of Clalms 21.01.2024

Molice i hereby apen that the Matlonel Company Law Trbunal, Jagpur Bench has ordared fhe

commencement of Bquidation of the Jeph Bev Pvt, Lid, an Z2nd December 2023,

The stakenoldars of Jeph Bey Pwt, Ltd, ae hareby called upon to submit their daims with proof on o

oafore 318t January 2024, to fe fquidator at the addrass menfloned against jlem Mo, 10,

The financal credilors shall submit their daims with proof by dlecironic means anly, Allother credkors may

subrni the claims with the proaf|n persan, by post ar by elecironk: means,

Submissjon of false or misleading proof of cladms shall atiract penzkikes,

|n casa & stakeholoar doas not susmi #s daim duing e liguidaton procass, tha daims suomitied by

such slaksholder cwdng the comporate Insobeercy reschillon process under S Insdbvency and

Bankruptcy Board of Indla {Insdvency Resolullan Process lor Comporate Persons) Segulallan, 2016 shall

deemedio be submitied u'ldr:rsc"i:r 3t Ancop Bhatla
Liguldator, Jeph Bev Private Limited

Date . 24.122023 Regn. No.; [BEVIPAOD1IPF,0114 20201 82012111969
Place : Jalpur AFA; AA11969020031224/106456 valld tlll 030122024

lnq Ko. 1821/ w»oowwoﬁq?zo.a 19/11969
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FORM B
PUEBLIC AMNOUNCEMENT
[Regulation 12 of the Insolvency and Bankruptcy
Board of India {Liguidation Process) Regulations, 2016]
FOR THE ATTENTION OF THE STAKEHOLDERS OF
JEPH BEV PRIVATE LIMITED
PARTICULARS DETAILS
1.| NAME OF CORPORATE DEETOR  |JEPH BEV PRIVATE LIMITED
2.| Date of Incarparafion of Carparate Debtor [06/05/2016
3. Authorty urder which Cerperale Deblee  |[Riegistrar OF Companias- Jaipur
5 IncomporalediRegistared
4. [ Comporate |denity Mo, / Limited Lablity U151 39RJ2016P TCDS4E5T
dentification Ne. of Corporale Debbor
5. | Address of the registered offce & pringipal |Plot Mo. 36, 37 Tegore Magar, Jagpur,

alfca (¥ any] of Corporale Dablar Rajasthan-302024, India.
5. | Date of dosurs of rscivency 21.12.2023

Rasalution Process
I. | Louidation commencement dale 22.12.2023

of Corporals Deblor
B | Mame & Regisralon humber of Inschercy |Ancop Bhatia

Professional acling as Liquidator Regn. Mo: BBIRA-O0 AP-PIT142/2018-201 51115968
| Address and Emall of the liquidator Address : C-14, Model Town, Mahiys Magar,
&t ragistared wilh tha Board Jaipur, Rajasthan-302017
Email ; ip.anoopbhatiai@gmail.com
10 Address and e-mail fo be used for Address : C-44, Madsl Town, Malviya Magar,
comaspondence with the liguidator Jaipur, Rajasthan-302017

Email : cirp.jbpl@gmail.com

11, Last dals for submission of Claims [21.01.2024

Notice is hersby given that the Mational Compary Law Tribural Jaipur Bench has crdered the
commencement of fgudation of e Jeph Bev Pvi. Lid. on 22nd December 2023,

The slakehelders of Jeph Bev Pwi, Ltd, ame herely caled upen fo submit thelr daims with proaf en or
nefore 218t January 2024, (o the lquidator al the address mentoned againgt fam ba, 10

Tree: finaniial creditors shall submit iheir ¢'aims with proof by electronic mearsg anly, Allather crediars may
submitthe claims with the proafin persan, by post or by electranic means

Submission of felse or misleading proof of clains shall sitract penalties.

In case a sakehelder does nof submii s caim during the liquidafion process, Be clams submitied oy
such stekeholdar during the corporale insohvency resolufion process under e Insohvency and
Banknupicy Board of India {Insalvency Resolution Process for Corperale Parsons) Regulation, 2016 shall
deemad bo be submitfad undar saction 38. Ancop Bhatia

Liquidator, Jeph Bev Private Limited
Date : 24.12.2023 Regn. No.: IBEIPA-GO1IP-POT142/2018-2019/11965
Place : Jaipur AFA: AATT262/02/051 224/ 106456 valid till 03122024
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